NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

CP(CAA) No. 41/NCLT/AHM/2017
- With CA(CAA) No. 16/NCLT/AHM/2017

Coram: Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
- . MEMBER JUDICIAL |

Name of the Company: Milko Tech Equipment’s Pvt Ltd.

Section of the Compames Act Sectlon 230-232 of the Com_panles Actt 201 3

S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION SIGNATURE
. N L colh
1. PAvAN S Godinwhud YOVOCATE ?‘“ ITIoNER %_W_—__

2.

ORDER
Learned Advocate Mr. Pavan Godiawala present for Petitioner. _

It appears that notice to one of the statutory authority was given on 01 05.2017.

Hence, this Tribunal has to wait for 30 days for the representatlon of the statutory
authorlty

List the matter on 04.07.2017.
- [5 Ao Oy
BIKKI RAVEENDRA BABU

_ - . MEMBER J UDICIAL
Dated this the 25" day of May, 2017.




